CENTRAL ADMINISTRATIVE TRIBUNAL.
CALCUTTA BENCH

 0.A.NO.1377 of 1997

Date of order:19.11.98

Present - Hon"ble Mr. Justice s. N.

Hon"ble Mr. B. P. Singh, Administrative Member

. HEMANTA KR. MONDAL & ORS
VS

UNION OF INDIA & ORS
For the petitioners- Mr.'$amir Ghosh, Counsel

For the respondents * Mr. B. Mukherjee, Counsel

s B A s

S.N.Mallick. v.C»:

Mr. Samir Ghosh, the 1d. counsel for the applicants

submits on instruction that his clients do not want to proceed
with this application as all their grievances alleged therein

have since been remedied by the reSpondent authorities.

Under such circumstances, the application is dismissed

for non-prosecution. No order as to cost ig passed.
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